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hearing the learned counsel for the
applicant Shri S.,K.Nayak and Shri Akhaya
Mishra, Agditional Standing Counsel for
the respondents, it appears that the
applicant has approdched this Tribunal
at a premature stage without exhausting
normal agministrative remedies which are
available tO him. He should have put in
a representstion which was asked to put
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to be a fit case for adgmission. However,
as the time for filing of representition
in terms of the impugned memoraneum is
due to expire on or about this day, I,
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